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 PAPERS  LAID  ON  THE  TABLE

 Detartep  DEMANDS  For  GRANTS,  1978-
 99  of  THE  MINISTRY  OF  EXTERNAL

 AFFAIRS
 THE  MINISTER  OF  EXTERNAL

 AFFAIRS  (SHRI  ATAL  BIHARI
 VAJPAYEE);  I  beg  to  lay  on  the
 Table  a  copy  of  the  Detailed  Demands
 for  Grants  (Hindi  ana  English  ver-
 sions)  of  Ministry  of  Externa)  Affairs
 for  ‘1978-79,  [Placed  in  Library.  See
 No  LT-20i8/78).

 q)  विवरण  संख्या  28
 (2)  विवरण  संख्या  3
 (3)  विवरण  संख्या  8

 APRIL  6,  2858

 दसवा  सत्र
 | सोल हवा  सत्र  976  (पांचवी  लोक  सभा  )

 सत्तहरवां  सत्र,  976

 हम  Laid  aga

 GTATEMENTS  SHOWING  ACTION  TAKEN  BY
 GovERNMENT  ON  VARIOUS  ASSURANCES
 PROMISES  AND  UNDERTAKINGS  GIVEN:
 DURING  VARIOUS  SESSIONs  OF  LOK  Sasha.

 aa  तथा  संसदीय  कार्य  मंत्रालय  में
 राज्य  मंत्री  [1  नारंग  साथ)  :  में  लोक  सभा
 के  विभिन्न  सब्रो  में  मंत्रियों  द्वारा  दिए  गए
 विभिन्न  आश्वासनों,  बचनों  तथा  की  गई
 प्रतिज्ञाओ  पर  सरकार  द्वारा  की  गई  कार्यवाही
 दर्शाने  वाले  निम्नलिखित  विवरण  (हिन्दी
 तथा  अंग्रेजी  संस्करण)  सभा  पटल  पर  रखता

 974

 (4)  विवरण  संख्या  8  दूसरा  सत्र  977
 (5)  विवरण  संख्या  3  तीसरा  सत्र  97

 | (6)  विवरण  सख्या  4  तीसरा  सत्न  977  (छठी  लोक  सभा  )
 (7)  विवरण  संख्या  |  चौथा सत्र  ,॥]  o7ed

 [Placed  in  Library.  See  No.  LT-  2019/78}.

 SHRI  JYOTIRMOY  BOSU
 notice  Sir,  I  draw  your  attention  to

 Statement  No.

 (Dia  mong  Harbour):

 bh  Statement  No.  XXVITI-Tenth  Sesuon,  974
 | XI-Sixteenth  Session,  7976

 Sir,  I  have  given
 item  3  and  I  quote

 Fifth  Lok  Sabha
 Statement  No  VIELScycnteenth  Session,  7970  J 3

 4  Statement  No.
 Statement  No

 ae  Statement  No  [V-Third  Session,
 7.  Statement  No.

 You  have,  Sir,  I  can  well  remember,
 uttered  a  dozen  times  in  this  Session
 that  this  sort  of  thing  should  not  hap-
 pen.  I  fully  realise  that  the  blame  hes
 @n  the  erstwhile  Government  as  well
 but  the  House  has  a  right  to  know
 why  has  it  been  delayed  to  such  a
 great  extent,  otherwise  the  whole
 thing  becomes  infructuous.

 PROF.  P.  6.  MAVALANKAR
 (Gandhinagar):  Sir,  further  to  what
 Mr,  Jyotirmoy  Bosu  has  said,  you  will

 TIL-Phid  Session,  1977
 1977,

 I-Fourth  Sesnon,  1978,

 VIII-Second  Seston,  977  १े

 {
 नि

 |
 कि  Sixth  Lok  Sahha

 kindly  notice  that  while  putting  this
 matter  of  various  statements  before
 the  House  today  the  Minister  has  not
 followed  the  practice  of  giving  8
 statement  showing  the  reasons  as  to
 why  there  is  delay.  Even  when  there
 ig  a  small  delay  reasons  are  given  and
 it  ig  accompanied  by  a  statement  giv-
 ing  reasong  both  in  English  and  Hindi
 as  to  why  it  has  not  been  done.  Now,
 we  fing  that  the  Minister  has  stopped
 even  giving  reasons.


